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(Rs. in crores) 

1982~81 

1983-84 

1984-85 

.{Trans/at ion] 

710 

835 

1100 

Rental Paid by Provident Fund 
Organisation Offices in Delhi 

3867. SHRIMATI SUNDARWATI 
NA W AL PRABHAKAR : Will the Minister 
of LABOUR be pleased to state : 

(a) whether the Central and the Regional 
Provident Fund Commissioners' Offices in 
Oelhi are housed in rented buildings and if 
so, the monthly rent paid in respect of each 
of them; 

tb) whether except in Delhi the Provi-
dent Fund Organisation has constructed its 
own buildings for housing its regional offices 
in various States and if so, the names of 
States where it has constructed such 
buildings; 

(c) the reasons for which construction of 
a building in Delhi for housing its various 
offices was not even considered by the Provi-
dent Fund Organisation when it has cons-
tructed office buildings in several States; 
and 

(d) whether Government propose to take 
any action in this direction ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR ~SHRI T. 
ANJIAH) : (a) Yes, Sir. The Central 
Office and the Delhi Regional Office of the 
Employees' Provident Fund Organisation 
are housed in rented buildings and monthly 
rent paid in respect of each of them is as 
under: 

Central Office 

(i) Mayur Bhavan Rs. 1,37,398.50 

(ii) Shri Ram Centre Rs. 43,460.00 
for Art and Culture 

Rs. 1,80,858.50 

---

Delhi Regional Office 

(i) Nehru Place 

(ii) Milan Complex 

Rs. 57,557.95 

Rs. 37,566.00 

Rs. 95,123.95 

(b) The Employees' Provident Fund 
Organisation have their own office buildings 
at Hyderabad, Trivandrum, Bangalore, 
Bombay, Bhubaneshwar, Chandigarh, Jaipur, 
Madras and Kanpur. 

(c) and (d). Employees' Provident Fund 
Organisation has been pursuing the matter 
regarding allotment of land fo!' construction 
of the Central and Regional Offices with the 
Ministry of Works and Housing. 

[English] 

Veterinary Research Institute, 
Izatnagar 

3868. SHRI VIJAY KUMAR YADAV: 
Will the Minister of AGRICULTURE AND 
RURAL DEVELOPMENT be pleased to 
state : 

(a) whether Veterinary Research Insti-
tute, lzatnagar failed in nominating its re-
presentative for many months of Committee 
constituted to outline policy for producing 
polyvalent vaccine against foot-mouth 
disease ; if so, date when the Institute was 
requested for nomination and date of receiv-
ing it, composition of committee and its term 
of reference with reason why the Institute 
delayed nomination and actions Committee 
took upto l April, 1983; and 

(b) whether Izatnagar Institute suggested 
investigations first with laboratory animals 
before deciding policy of vaccine production; 
if so, detail thereof, when investigations 
completed and findings thereof and if not 
completed, reasons therefor with expected 
completion date? 

THE MINISTER OF · AGRICULTURE 
AND RURAL DEVELOPMENT (SHRI 
BUT A SINGH) : (a) The Ministry of Agri-
c:slture constituted a Task Force on Foot 
and Mouth Disease (FMD) to discuss the 




